ANNEXURE 5

Name of the corporate debtor: Purna Pharmaceuticals Private Limited;

Date of commencement of liquidation: 22nd January 2020;

List of stakeholders as on : 12.01.2022

List of operational creditors (Government dues)

Details of Claimant

Details of claim received

Details of claim admitted

Amount | Amount of
Whether lien/ of any mutual Amount of Amount of
S1. No. Amount covered b cther e/ o/ chare in total . . . claim under | Remarks, if an
Date of A Amount of claim [Nature of| ~_, v Y| attachment Vo ! continge |dues, that may | claim rejected e e ! y
Department Government . Amount claimed . . lien or attachment amount of lai b ££ verification
receipt admitted claim . . removed?(Yes . X nt claim e set-o
pending disposal claims admitted
/No)
Commissioner of Not Not
1 Commercial tax (Govt. of Yes 18.02.2020 7,61,549.00 3,41,902.00 R Not applicable Not applicable Not applicable . Not applicable 4,19,647.00 | Not applicable | Interest amount rejected
applicable applicable
West Bengal)
7,61,549.00 3,41,902.00 -




